BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE SITTING AT CHENNAI

(Under Section 18 (1) read with Section 14 (1) of
the National Green Tribunal Act 2010)

APPLICATION No. 146 of 2021 (SZ)

Rangadurai Thirunavukarasu,
S/o. Thirunavukarasu,
Velachery, Chennai - 600042 ... Applicant

"VS“
The Commissioner of Police,

Greater Chennai Police,
Periyamet, Chennai - 600007 and others ... Respondents

INDEX TO ADDITIONAL DOCUMENTS FILED BY THE APPLICANT

Sl. Description of Document Page
No. No.

1 | Annexure No.1 : Copy of the prior Site Approval dated | 1 -3
22.03.2021 issued by the 2" Respondent to the 8" Respondent

2 Annexure No.2 : Copy of the Site Drawing approved by the 4
2" Respondent showing several residential buildings in close
proximity to the proposed site

Filed by :

o

V.B.R. Menon
Counsel for Applicant
Place : Chennai-600078 Mobile ; 9384762930
Date :28.07.2021 E-mail: vbrmenon@gmail.com




Government of India

HATAY
Ministry of Commerce & Industry

aT favpled wRam e (e
Petrolelim & Explosives Safety Organisation (PESO)

Asﬁw-ﬁmm1-s,§mg§,mm,256@wﬁg,mm
- 600006

A&D - Wing, Block 1-8, lind Floor, Shastri Bhavan, 26 Haddous Road, Nungambakkam,

A/PISC/TN/14/10846 (P499271)

dar
[To,

/Sub :

/Sir(s),

Chennai - 600006

E-mail rjtccechennai@explosives.gov.in

Phone/Fax No - 044 -
28287118,28281023,28281041,28287119/28284848

X /Prior Approval No : fa1ie /Dated - 23/02/2021

M/s. M/s. Hindustan Petroleum Corporation Limited,
Petro Bhavan, 2nd Floor, No.82, T.T.K.Road, Alwarpet,
Chennai,

Taluka: Chennai,

District: CHENNA|

State: Tamil Nadu

PIN: 600018

Survey No, 437/3B,438/5, 438/1, 438/5 PART, T.s.No.17/1, 1811, 20, 22/2, 23, 24 & 25 of
Velachery Village, Velachery Taluk, Chennai District., Velachery, , Taluka: Velachery,
District: CHENNAI, State: Tamil Nadu, PIN- 600042 7 WRafad Oolferyn gif A B Retail Outlet |
Proposed Petroleum Class A,B Retail Outlet at Survey No, 437/3B,438/5, 438/1, 438/5 PART,
T.s.No.17/1, 18/1, 20, 22/2, 23, 24 & 25 of Velachery Village, Velachery Taluk, Chennai
District., Velachery, | Taluka: Velachery, District: CHENNAI, State: Tamil Nadu, PIN: 600042

U $1U% Iudard vy wefa g sy OIN746712 f-iles 18/02/2021 &) ¥icaf TgU &Y |
Please refer to your letter No. OIN746712 dated 18/02/2021 on the Subject.

vw%w$wmme%ﬁ. -WWQ@WWWWM@HMmmmmms

HPC/ICHRRO/117/2020 dated 04/02/2021 ) SETAE fasan sar @ qur g SREYT B} U Yy
ITdet v efters o e} @ |

The Drawing(s) nos. HPC/CHRRO/117/2020 dated 04/02/2021 showing the

site/layout/construction details forwarded with your letter under reference IS approved and gz

copy(of each) of the same is returned herewith duly signed in token of approval.
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You are advised to submit copy of NOC issued by local authority as per Rule 144, The
Petroleum Rules, 2002 as amended by (Amendment) Rules,2018.

mﬁaw%aﬁwmsﬁ%umﬁ@mﬁwzom & Sferfa TRy Xiv A sty ot
1 8, PUU FuarifRd e 59 brafey &) O &Y |

On completion of the construction as shown in the approved plan please forward the following
documents for grant of licence in Form XIV of the Petroleum Rules, 2002.

1. Ty IX (o) A fafiad 2R g vd exenaia sdes |
Form IX (enclosed) duly filled in and signed.
2. gferan fgm 2002 %E@H&hﬁmmm&awméﬂmgﬁm%mmﬁ
10050/- (Ufd a¥- aifdi@an 10 oy ) WWWWWU!WW? [
Alicense fee of Rs. 10050/- (per year - maximum upto 10 years) to be submitted online
through e-payment facility available on online application portal under petroleum Rules, 2002.
3. 3ryAifed sy &t T ufal |
Three copies of the approved drawings.
4. 1 e Fae, AigR gRT i e I IRt AR g 2002 (e &
Sarfd FrT 130 9K 126 W araza® Qud 3R & e YLy
i ﬁ; H169 B! dgqrge http://peso.gov.in W & safdr sfferss Higyd & e Q g9
a1 gl |
Safety and Test Certificate as required under rule 130 and 126 of the Petroleum Rules, 2002
(enclosed) issued by Competent person approved by CCE, Nagpur and generated through
On-line Competent Person Module available at http://Peso.gov.in

5. forem uifde @ wr ‘mmﬁfmm-ua'aﬂqauﬁammamﬁf@aam&fﬁaqawqﬁu
@ HIBR I G e @ |
Original copy of ' No Objection Certificate' from the District Authority together with site plan
duly endorsed by him with his office seal thereon.

6. 39 wrafem @ AR TR BA1ER F & e sifliea sufda & THAT BRA1ER |
Specimen signature(s) of the person(s) authorised to sign the correspondence addressed to
this office.

7. ﬂﬁﬁ?{wra%mﬁm%mﬁgﬁ |
A confirmation to the effect that all work as per approved drawings has been fully completed
by you in all respects.

8. %ﬁmmﬁ%qwa@ﬂm%wmmww I

One set of colour photographs of the petrol pump taken from different angles.

ofl. 0¥ 31R. 519($) RA1e 05/06/2000 gRT v IRER, YAferTm qu yipfae Ny wiarer g1

S 3T 2000 & Hierdwe, Wraie qur Ty (SR, Y, sisRu R aifermtarga
RIBUM) SaLg@araEyr &1 $YYI Ureid &Y |

Please follow the requirement/provision of " Solvent, Raffinate and Slop ( Acquisition, Sale,

Storage & Prevention of use in Automobiles)" Order 2000 notified by Government of India,
Ministry of Petroleum and Natural Gas vide G.S.R. 519(E) dated 05/06/2000.

W;ﬁm 7 307 W R B g wrgfeg @) WIS BT AIPISCITN/14/10846 (P499271) &1
HaH Q|

Please quote this office file No. A/PISCITN/14/10846 (P499271) in all your future
~Lorrespondences.

W Ug Srpe R s wiftieia) @ AR 3TAf/FNR=T U s @ a1 ey &
Sy faftaY @ ge e @ |
This approval/permission, however, does not absolve from obtaining necessary
- permission/clearance from other authorities or under other statutes as applicabie.

=
?:3' -
it \._pﬁ-‘



Admin
Typewritten text
2


(SHFre ST ORY srae &) RURY, Sge aur 34 fadarur & foye g

g status fees and other details please vi
-This is system generated document doe

(For more information regardin

3/3

HAAH /Yours faithfully,

(TN g wegmRy)
(Manmeet Singh Mgnhas))
U faples fraas
Dy. Controller of Explosivc_as

For Jt. Chief Controller of Explosives

/Chennai

aERTS?_’ * http://peso.gov.in 3@!‘)
sit our website http://peso.gov.in)
s not require signature.
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Dr. A SHEIK HUSSAIM tpess
&, Contotiar of Explosives e
dFumeh, we W, PES.C. Gove ot indi
Zhwor wues, A6 | South Cires, Chennis

Digitally signec by Manmeet Singh Manhas

AP/SCTN/14110846

100 South Circle Office

Reasor Approval N
|
Lo

02 23053617 <0530
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BEFORE THE HON'BLE NATIONAL
GREEN TRIBUNAL SOUTHERN ZONE
SITTING AT CHENNAI

Original Application No. 146 of 2021 (S2)

Rangadurai Thirunavukarasu,

S/o. Thirunavukarasu,

No0.12/45, Pillaiyar Koil Street,
Velachery

Chennai - 600 042 ... Applicant

and
The Commissioner of Police,
Greater Chennai Police,
No0.132, Commissioner Office Building,
EVK Sampath Road, Vepery,
Periyamet, Chennai — 600 007
and others ... Respondents

INDEX TO ADDITIONAL
DOCUMENTS

V.B.R Menon, B.E, MBA(lIIMA), LLB,
(Ms —23/2012)
Counsel for the Applicant
Ph: 9384762930



